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Distribution of Surplus Land to Scheduled 
Castes in West Bengal

7844. SIIRI S. P. BHATrACHARYYA: 
‘Will the Minister of AGRICULTURE be 
pleasrd to state :

(a) the total average of the surplus land 
going to be distributed among the landless 
labourers and Scheduled Castes;

(b) the number of landless labourers/ 
Scheduled Castes; and

(c) the number out of them to whom land 
has been disttibuted ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) So far 1.40

lakh hectares of vested agricultural land has 
been distributed among the landless labourers 
and small farmers holding less than one hectare 
including members of the Scheduled Tribes 
and Scheduled Castes. Another 40,010 
hectares are readily available for distribution.

(b) and (c). Information is being collected 
from the State Governments.

Farm  Mechanization

7845. SHRI RANABAHADUR SINGH: 
Will the Minister of AGRICULTURE be 
pleased to state :

(.i) the salient features of the lone; term 
policy of the Government as legards farm 
mechanization ;

(b) the sue of farm holding which forms 
the basis of such pohry ; ami

(r) how the si/s and horse povvci of the 
tractors, indigenous or impoi ted or the com
bined harvesters, indigenous or imported, 
relate to such a holding ?

HIE MINISTER OF STATE IN: TIIE 
MINISTRY OF AGRICULTURE (SHRI 
ANV VSMIEB P. SHINDE) : (a) and (b). It 
is the policy of the Government to provide 
means of modernising agricultuial operations 
so thit the agricultural potential on small, 
medium and big farms is fully exploited 
through the use of improved implements and 
machinery appropriate to the size of holdings 
and fanning situations, the long term policy 
being help attain an average growth of 5% m 
agricultural production.

In situations where draught power is inade
quate for carrying out agricultural operations 
efficiently and timely ot where the cost of 
maintaining a pair of bullocks or a small tractor 
is uneconomical, custom service in agricultural 
machinery would be encouragcd/provided. For 
obtaining maximum benefit from the high 
yielding varieties and multiple cropping even 
on medium farms of less than 25 acrcs which 
could ordinarily be managed by multiple pair 
of bullocks, there is r  need for use of equipment 
such as tractors, power tillers, power threshers 
and harvesting equipment for carrying out till
age, harvesting and other operations efficiently 
and timely. The basis of policy is power requiie- 
ments and equipment needs for efficient cultiva




